fTEM No. 1- A Court No. 8 SECTI ON | VA

(For judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 9132 COF 2003

Commi ssioner of Public Instructions & Os. App
ellant (s)
VERSUS
K. R Vi shwanat h Res
pondent (s)
(HEARD BY HON BLE ARIJIT PASAYAT AND H. K. SEMA, JJ.)
Date : 30/08/2005 This Petition was called on for judgnent today.
For Appellant (s) M. Sanjay R Hegde, Adv.
For Respondent (s) M. D.P. Chaturvedi, Adv.
M. S.N Bhat, Adv.
Hon’ bl e M. Justi ce Arijit Pasayat sitt
i ng in Court No. 8
pronounced Judgnment of the Bench conprising His Lordship and H

on’ bl e

M. Justice H K Sensa.

The appeal is allowed w thout any order as to cos

ts in terns of the

si gned j udgnent.

(Neena Ver ma)

(Vija



y Aggarwal)

Court Master
urt Master

Si gned Reportable judgnment is placed on the file.



